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Central Secial Welfare Board

*1188. Dr. Satyawadit Will the Minis-
ter of Edwcation be pleased to state:

(a) whether the publication of books
and periodicals for children and women
is included in the scheme of financial
assistance that is given by the Central
Social Welfare Board;

(b) if so0, the mmount given under
this head during the year 1955-56; and

(c) the names of the publications
which received the aid?

The Deputy Minister of Education
(De. M.M. Das)t (a) No, Sir.

(b) and (c). Do nat arise.

Geatulty

*1389. Shri Achuthan: Will the
Minister of Defence be pleased to state:

(a) how many months’ pay is_given
by way of ity to officers inthe Indian
Air-force -ger 10 years of service; and

(b) the amount which an  airman
and s civillian in the LA.F. get after
similar service?

The Minister of Defence Organisation
(Shri Tysgl) : (») and (b) . A statement
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is laid on the Tuble of the Lok Sabha
[See Appendix VII, anmexure No. I;].

Central Advisary Board for Tribal
Welfare

*1190. Shri Deogans Will the Min.
ister of Home Affairs be pleasad to
state the ltppro.n'mnt date when. the firat
meeting of the newly constituted Central
&d\‘::ﬁlr% Board for Tribal Welfare will

The Minister in the Ministry of
Home Affairs (Shri Datar): The first
meeting of the Board is [likely to be con-
vened in October, 1956.

Scheduled Caste Saholarships

*1791. Shri Brajeshwar Prasad: Will
the Minister of Bducation be pleased
to state the amount of scholarships awarded
by Government to the members of the
Scheduled Castes, Scheduled Tribes and
other Backward Classes, who are pi
for the Ph. D. degrees in Indian Universi-
ties at  present?

The Deputy Minister of Educstion:
(Dr. M. M. Das): Sixty rupees (Rs. 60/-)
per month for Hostellers and forty-five
rupees (Rs. 45/-) for day scholars.

In addition, tuition and other fees,
if any, actually payable and the thesis typing
charges upto & maximum of Rs. 100/- are
also paid.

Ration Allowance

*1193. Shrimati Resu Chakravartty:
Will the Minister of Defence be pleased
ta state:

(a) whether fitisa fact thar the ration
allowance given in lieu of ration to Service
Personnel living outside units lines have
been reduced consecutively during the
last three yeass;

dursny theas s s
uring the T 3 years e cate
vailing now; and pee

(c) the reasons which promnred Govern-
ment to the allowance ?

The Minister of Defence Organi-
sation. (Shri )t (&) Yes, in the
case of ration given to Army
and Air Force personnel. No reduction
has, however, made in the ration
allowance granted to Naval personnel.

(b) A statement is laid on the Table
ob{ th:l?ms. (Ses Appendix VLI, annexure
0. 20]. ,

(c) The mates of ration allowance are
no. reviewed based! on
the cost of rations. As the cost of rations





